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auistance from the Centn for the 
execution of the Muter Plan for 
development of Trivanc!rum City; 
and 

(b) if so, the action taken thereon? 

The Mbdster of Health (Dr. Sushila 
Nayar): (a) Under the scheme of 
Central assistance for preparation of 
Master Plans, financial assistance ill 
.proposed to be provided by the Gov-
ernment of India to the State Gov-
ernments (including the Government 
of Kerala) for their projects included 
in the Third Five Year Plan. The 
preparation of a Master Plan for 
Trivandrum is covered under that 
scheme. 

(b) The matter is under considera-
tion. ~I 

Medical P_I Sent Abroad 

2940. Shri M. )[. )[umaran: Will the 
Minister of Health be pleased to lay 
on the Table a statement showing the 
State-wise break-up of the total 
number of medical persOIl1nel sent 
abroad for training under the Colombo 
Plan, U.S. Agency for Assistance for 
International Development and 
World Health Organisation during the 
last five years? 

The Minister of Health (Dr. SushUa 
Nayar): A statement giving the re-
quisite information is laid on the 
Table of the House. [See Appendix 
IV, annexure No. 18). 

Medium Irrigation Projects in U.P. 

2941. Shri Sarjoo Pandey: Will the 
Minister of Irrigation aDd Power be 
pleased to state: 

(a) whether any medium Irrigation 
Projects have been sanctioned in the 
scarcity areas of Uttar Pradesh for 
the year 1962-63; and 

(b) if so, what are they and what 
is their estimated coot? 

. The Minister of State in the MJnIs-
try of IrriptiOD aDd Power (81arl 
Alagesan): <a) No. 
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Over-bridge in Cuddalore 

2943. Shri Ramabadran: Will the 
Minister of Railways be pleased to 
state: 

(a) whether the attention of Gov-
ernment has been drawn to the long-
felt need of the people of Cuddalore 
for an over-bridge in Cuddalore N.T., 
and 

(b) if so, the reasons for not taking 
Immediate steps in the matter? 

The Deputy Minister in the Minis-
try 01 Railways (Shri S. V. Ramas-
wamy): (a) Yes, Sir. Cuddalore 
Municipal authorities have asked for 
construction of a road-over-bridge. 

(b) The schemes for over lunder-
brid.ges in place of existing level 
crossings have to be sponsored by 
the State Government. The Railways 
undertake such works as soon as the 
State Governments recommend and 
provide necessary funds in the State 
Pla.n towards their share of the cost 
of the works, as required under the 
rules. So far, there has been nO 
proposal frOm the Government of 
Madras for a road over-bridge in 
place of the existing level crossing 
near Cuddalore N.T., during the Third 
Plan period. 




